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Instructions to Make all Parchases
through Central Go vt. Empolyees
Consumers Cooperative Society
Ltd., New Delhi

2728. SHRI KAMLA PRASAD
SINGH : Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state :

(a) whether Department of Person-
nel and Administrative Reforms Office
Memorandum No. 14/14/80-Welfare
dated 14.7.1981 made it incumbent on
al] Central departments, their attached
and subordinate offices and other
Organisations financed and/or controll-
ed by the Governm:pt located at
Delhi/New Delhi to purchase all
items of Stationery, Electrical, sanitary
and other Goods from the Central
Government Employees Consumer Co-
opzrative Society Ltd., New Delhi ;

(b) whether all Offices under her
Ministry including all  Hospitals,
AIIMS following the above instruction
and buying these items from the
Society ;

(c) if not, a list of all offices
falling under her Ministry covered by
the above said order ; and

(d) steps taken to ecnsure com-
pliance of the order in letter and
spirit ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHRI YOGENDRA MAKWANA) : (a)
Yes, Sir,

(b), (c) and (d) : Instructions were
issued to all the Dclhi/New Delhi-
based attached/subordinate offices and
autonaomous/statutory organisations
under the Ministry of Health and Family
Weifare for compliance of the Depart-
ment of Personnel and Administrative
Reforms orders relating to  purchase of
stationery items etc. The position
about the compliance of these ovders is
being ascertained.
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University for Workers N

2729, SHRI CHINTA MOHAN :
Will the Minister of EDUCATION be
pleased to state :

have
settirg up

(a) whether Government
received a proposal for
University for workers

(b) if 80, details of the proposal
and Government reaction thereto :

9

(c) whether Government proposc
to have a course of training in such
university for top bureaucrates and
management with a view 1o bring about
better understianding and realism of
workers’ problems ?

THE MINISTER OF EDUCATION
(SHRI K, C. PANT) : (a) No, Sir.

(b) and (c) : Does not arise.
1012 System of Education

2730. DR, CHANDRA SHEKHAR
TRIPATHI : Will the Minister of
EDUCATION be pleased to state :

(a) whether the new.y introduced
10+2 system in education will be
reformative and progressive in com-
parison to already existing system and if
so, in what sense ;

(b) whether the Central Govern-
ment are expected to incur some
additional expenses : and

(c) if so, what would be the total
amount and from where this will be
met ?

THE MINISTER OE EDUCATION
(SHRI K. C. PANT) : (a) The National
Policy Resolution on Education adop-
ted by the Government of Iindia in
19806 envisaged a new common pattern
of education for the country. This
new system of education envisages a
10+2+3 pattern of education, in
which general education has been
recommended uoto Class X, so that
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children in their formative years get an
opportunity for aliround development.
Study of languages, Sciences, Mathe-
matics and Social Sciences has been
made compulsory upto Class X Health
and Physical Bducation, Socizlly Useful
Productive Work and Fine Arts have
also been made compulsory subjects.
“At the Higher Secondary stage, i.e.+2
stage, diversified courses, both aca-
demic and vocational, have been pro-
vided so that education at this stage is
comprehensive. The 1042 system of
education is an imprsvement over the
old system in the following respects :—

(i) General education is for Ten
Years instead of seven or eight
years as it was in earlier system.

(ii) The branching or diversifica-
tion of courses takes place
when child is sixteen and is
exposed (o all major areas of
knowledge to choosc from
according to his interest and
aptitude.

(iii) This system ensures better
access to educational opportu-
nities and equity as it has done
away with differentiated course
or courses with two levels of
competencies in a single sub-
ject.

(iv) The new system is made more
work oriented, helps to build
a better attitude towards every
kind of work including manual
work and promotes a better
work ethic and develops pro-
ductivity consciousness among

pupils.

(v) The 1042 system is aimed at
siphoning off a large section of
students to vocational streams
preparing them for suitable
jobs at the end of class XII
and thereby reduce pressure
on Universities,

“The 10+ 2 pattern of education has
now been adopted by all States and
nion Territories cxcept Haryana,
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Himachal Pradesh, Madhya Pradesh,
‘Punjab and Rajasthan, With the
exception of Himachal Pradesh, these
States have also decided to switch
over to the 1042 system in principle,
and are presently involved in the pro-
cess of necess"ry rationalization of
courses, examination system etc.

(b) and (c) * No Central assistance
has been given to the States/Union
Territories for switching over to the
10+ 2 system of school education,

Nathpa Jhakhari Profect

2731. SHRI SUKH RAM : Will
the Minister of TRRIGATION AND
POWER be pleased to state ;

(a) whether it is a fact that the
Nathpa Jhakhari Hydel Project in
Himachal Pradesh has been cleared by
the Department of Power ;

’

(b) if so, what would be its ins-
talled capacity and the estimate
generation cost of power per unit ;

(c) whether financial provision hag
been made for its expenditure in the
Seventh Plan of the State and the
Centre ; and

(d) if so, how much and in what
proportion between the State Govern-
ment and the Cnetral Government ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF POWER (SHRI
ARUN NEHRU) : (a) to (d): The
Nathpa Jhakri Hydro-electric Project,
envisaging the installation of six units
of 170 MW each, is proposed to be
implemented as a joint-venture of the
Govenments of India and Himacha)
Pradesh, sharing the cost and benefitg
in the ratio of 75 : 25§ respectively.
The estimated unit sale cost of energy
at power house bus-bar is 34.5 pajse.
Modalities for taking investment degi.
sion are in progress. A provision of
Rs. 90.00 crores has been made in the
Central P'an, during the Seventh Plag
fo. this project, ’





